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OnLine SC 2368 
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Arvind Yadav v. State of U.P., (Abdul Moin and Tej Pratap Tiwari, JJ.), 2025 SCC OnLine All 7156 
Ashish Yadav v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2025 SCC 

OnLine All 7158 
Atul Tiwari v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7142 
Atul Tiwari v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7144 
Brij Bhushan v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2025 SCC 

OnLine All 7162 
Brijesh Kumar v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2025 SCC 

OnLine All 7157 
Bunty v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7122 
Deepanshu v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7133 
Furkan v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7181 
Gaurav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7123 
Girish Chandra Verma v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 7166 
Jag Prasad v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7132 
Jitendra Tomar v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7177 
Kamalveer v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7178 
Kamlesh Devi v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7145 
Khushi Ram Chauhan v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 7120 
Krishna Gopal Shukla v. State of U.P., (Rajnish Kumar and Zafeer Ahmad, JJ.), 2025 SCC OnLine 

All 7153 
Kuldeep Kumar v. State of U.P., (Rajnish Kumar and Zafeer Ahmad, JJ.), 2025 SCC OnLine All 7155 
Manish Kumar Tiwari v. State of U.P., (Ajit Kumar, J.), 2023 SCC OnLine All 5452 
Manish Kumar Tiwari v. State of U.P., (Saral Srivastava, J.), 2023 SCC OnLine All 5451 
Manoj Nayak v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7136 
Mohd. Harun v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 7168 
Mohd. Hasnain v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7129 
Mohd. Nadeem v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7179 
Nagendra v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7135 
Nankai Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7138 
Naseem Ahmad v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7140 
Naushad Ahamad Jalali v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7175 
Paramjeet Singh v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2025 SCC 

OnLine All 7160 
Prabhakar v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 7165 
Pradeep Kumar Sharma v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 

7173 
Pramod Kumar Seth v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7180 
Pratap v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7141 
Pushpa Devi v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7148 
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Rajesh Kumar Srivastava v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 
7171 

Rakesh Kuamr Srivastava v. Union of India, (Shree Prakash Singh, J.), 2025 SCC OnLine All 7167 
Ram Pratap Singh v. State of U.P., (Saurabh Lavania, J.), 2025 SCC OnLine All 7119 
Ramvati v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7139 
Rinku v. State of U.P., (Rajnish Kumar and Zafeer Ahmad, JJ.), 2025 SCC OnLine All 7150 
Ritesh Barnawal v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7169 
Rohit v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7121 
Rohit v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7131 
Samina v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7134 
Sanjay v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7130 
Sansari v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 7128 
Satendra Rao v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2025 SCC 

OnLine All 7163 
Satish Kumar v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7125 
Seema v. State of U.P., (Rajnish Kumar and Zafeer Ahmad, JJ.), 2025 SCC OnLine All 7151 
Shailesh Gupta v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2025 SCC 

OnLine All 7159 
Shiv Kumar v. State of U.P., (Chandra Dhari Singh and Lakshmi Kant Shukla, JJ.), 2025 SCC OnLine 

All 7164 
Shriddha Kumari v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 7174 
State of U.P. v. Amar Singh, (Saumitra Dayal Singh and Sandeep Jain, JJ.), 2025 SCC OnLine All 

7183 
State of U.P. v. Yashank Khandelwal, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC 

OnLine All 7118 
Tej Prakash Kanaujia v. State of U.P., (Rajnish Kumar and Zafeer Ahmad, JJ.), 2025 SCC OnLine 

All 7152 
Victim/Informant of Case Crime No.-285 of 2025 v. State of U.P., (Rajnish Kumar and Zafeer Ahmad, 

JJ.), 2025 SCC OnLine All 7154 
Vijay Shanker v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7124 
Vikas v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7149 
Vinay v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7137 
Vipin v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7147 

  
Andhra Pradesh High Court   [1] 

Rani Devi v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3778 
  
Calcutta High Court   [117] 

Abhijit Naskar v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 8614 
Abhijit Tah v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8623 
Ajimul Haque Layek v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 8543 
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Alo Kar v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8565 
Amit Kumar Sen v. State of W.B., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 8631 
Amit Mondal v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 8536 
Anirban Chakraborty v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 8595 
Ankana Sur v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 8560 
Aquatic Associates v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8566 
Arun Kumar Bakshi v. Union of India, (Shampa Sarkar and Ananya Bandyopadhyay, JJ.), 2025 SCC 

OnLine Cal 8573 
Arun Lama v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8590 
Atiya Saba Ahmed (Dr.) v. Kolkata Municipal Corpn., (Kausik Chanda, J.), 2025 SCC OnLine Cal 

8579 
Avijit Das v. State of W.B., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 8624 
Badal Das v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8599 
Badsha Khan v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8608 
Bebi Malik v. State of W.B., (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 8625 
Bhavatosh Jha v. Union of India, (Om Narayan Rai, J.), 2025 SCC OnLine Cal 8618 
Bhavatosh Jha v. Union of India, (Om Narayan Rai, J.), 2025 SCC OnLine Cal 8619 
Bhulkayesh Bibi v. WBSEDCL, (Krishna Rao, J.), 2025 SCC OnLine Cal 8578 
Biswanath Swarnakar v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 8554 
Buddhadeb Roy v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8592 
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OnLine Cal 8532 
Chandan Singh Lama v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8593 
Chandi Charan Roy v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8622 
Chandrul Islam v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8610 
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Cal 8547 
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8589 
Enakshi Saha v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 8535 
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Fazle Karimul Akhter v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8604 
Francom Ventures (OPC) (P) Ltd. v. Shampa Das, (Sabyasachi Bhattacharyya and Supratim 

Bhattacharya, JJ.), 2025 SCC OnLine Cal 8530 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968913


 - 8 - 

© EBC Publishing Pvt Ltd 

Gurudas Mallick v. Subhendu Sekhar Mallick, (Supratim Bhattacharya and Sabyasachi Bhattacharyya, 
JJ.), 2025 SCC OnLine Cal 8531 

Hasibul Rahaman Mondal v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 
8609 

Hemant Kumar Rai v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8586 
Hoogly River Bridges Commr. v. MBL Infrastructure Ltd., (Ravi Krishan Kapur, J.), 2025 SCC 

OnLine Cal 8524 
Jahar Dey v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8606 
Jayanta Podder v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 8540 
Jhuma Roychowdhury v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 8556 
Jogindra Nath De v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8582 
Joydeb Sanyashi v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8574 
Joydeb Sarkar v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8597 
Kalachand Ghatak v. Dr. Siddhartha Neogi, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal 

8572 
Kishori Das v. Eastern Coalfields Ltd., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 8555 
Kolkata Metro Rail Corpn. Ltd. v. ITD-ITD Cem Joint Venture, (Sabyasachi Bhattacharyya, J.), 

2025 SCC OnLine Cal 8525 
Koustav Bagchi v. State of W.B., (Apurba Sinha Ray, J.), 2025 SCC OnLine Cal 8528 
Lakshman Prasad Agarwal v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 

8635 
Laxmi Rani Das v. Anjali Das, (Chaitali Chatterjee Das, J.), 2025 SCC OnLine Cal 8527 
Lekhram Barai v. State of W.B., (Arindam Mukherjee, J.), 2025 SCC OnLine Cal 8637 
Madhabi De (Sarkar) v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 8551 
Malati Modak v. State of W.B., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 8621 
Mani‘s Development Management v. Rishinox Buildwell LLP, (Sugato Majumdar, J.), 2025 SCC 

OnLine Cal 8523 
Manisha Dey v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8570 
Mohd. Khaliluddin Sheikh v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 

8563 
Mohd. Sahabuddin v. Union of India, (Amrita Sinha, J.), 2025 SCC OnLine Cal 8596 
Moumita Pal Chaudhury v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 8546 
Mudi Singh v. State of W.B., (Prasenjit Biswas, J.), 2025 SCC OnLine Cal 8526 
Mukti Roy v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8581 
Murshed Ali Khan v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8598 
Nataraj Roy v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 8533 
Nitin Manawa v. W.B. Pollution Control Board, (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine 

Cal 8628 
Partha Ghosh v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 8601 
Pinku Banerjee v. United Bank of India, (Amrita Sinha, J.), 2025 SCC OnLine Cal 8632 
PR. Divyamata v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 8550 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968873


 - 9 - 

© EBC Publishing Pvt Ltd 

Pradip Kumar Mondal v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 8576 
Pradyut Kumar Roy v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8567 
Pratap Khati v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8561 
Prodip Bhowal v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8613 
R.B. Construction v. State of W.B., (Om Narayan Rai, J.), 2025 SCC OnLine Cal 8616 
Rajneesh Agarwal v. CIT, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 8634 
Raju Mark v. Tapas Kumar Bagchi, (Kausik Chanda, J.), 2025 SCC OnLine Cal 8633 
Rakesh Sen v. State of W.B., (Krishna Rao, J.), 2025 SCC OnLine Cal 8620 
Ram Chandra Kapat v. State of W.B., (Partha Sarathi Sen, J.), 2025 SCC OnLine Cal 8541 
Ranjit Kumar Sau v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8602 
Renu Bala Mondal v. Andaman & Nicobar Administration, (Ananya Bandyopadhyay, J.), 2025 SCC 

OnLine Cal 8629 
Rimpa Das v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 8615 
Rosneul Islam v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8605 
Sagarnil Chatterjee v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 8537 
Sahadeb Mondal v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 8600 
Sakhana Das v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8583 
Samir Barman v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8569 
Sandeep Chanchlani v. State of W.B., (Uday Kumar, J.), 2025 SCC OnLine Cal 8529 
Sanjita Sarkar v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8548 
Sanjoy Kumar Das v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8549 
Sankar Sarkar v. Commr. of Revenue, (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8562 
Santa Kumar Khawas v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8588 
Santanu Mandal v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 8558 
Santosh Poddar v. Siliguri Municipal Corpn., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 

8564 
Sargam v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8580 
Seshnath Lala v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8612 
Shanker Sharma v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8587 
Sharda Tamang v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8594 
Shyamal Mukherjee v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 8534 
Sibendra Roy v. Andaman & Nicobar Administration, (Ananya Bandyopadhyay, J.), 2025 SCC 

OnLine Cal 8630 
Sintu Bhadra v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 8539 
Sipra Katham v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8568 
Sisir Ghorai v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 8544 
Sita Rani Haldar Mondal v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 8557 
Snehalata Dey v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8571 
Soumen Halder v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 8538 
Subir Chakrabarty v. State of W.B., (Arindam Mukherjee, J.), 2025 SCC OnLine Cal 8636 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968908


 - 10 - 

© EBC Publishing Pvt Ltd 

Sudipta Ghosh v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 8575 
Suparna Karmakar v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8611 
Swapan Bhowmick v. State of W.B., (Arindam Mukherjee, J.), 2025 SCC OnLine Cal 8638 
Swapan Das v. CESC Ltd., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8584 
Tajmal Haque v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8577 
Tanbir Alam v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8607 
Tapan Kumar Dey v. Union of India, (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 8626 
Tapan Kumar Samanta v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 8617 
Tapas Kumar Adhikary v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 8627 
Ujjwal Mondal v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 8559 
Utpal Kumar Ray v. State of W.B., (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 8552 

  
Chhattisgarh High Court   [54] 

Ajay Dhivar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10515 
Ajay Kumar Barik v. State of Chhattisgarh, (Rajani Dubey and Amitendra Kishore Prasad, JJ.), 2025 

SCC OnLine Chh 10484 
Anil Kumar Tripathi (Dr.) v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 

2025 SCC OnLine Chh 10524 
Anil Sinha v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 10519 
Anpurna Women Self Help Group v. State Of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC 

OnLine Chh 10529 
Anupma Toppo v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10513 
Ashish Bande v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10510 
Au Small Finance Bank Ltd. v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine 

Chh 10527 
Bhaykaran Sonwani v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2025 SCC 

OnLine Chh 10488 
Bisahu Ram Hidko v. State of Chhattisgarh, (Rajani Dubey and Amitendra Kishore Prasad, JJ.), 2025 

SCC OnLine Chh 10486 
Cyfuture India (P) Ltd. v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 

2025 SCC OnLine Chh 10526 
Dadhibal Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10509 
Dheeraj Sharma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10503 
Domu Ram Baghel v. R. Dhanashekaran, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 10497 
Ghurau Chouhan v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Arvind Kumar Verma, J.), 2025 

SCC OnLine Chh 10523 
Girish Chandra Pandey v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 

10504 
Hariom Pal v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10516 
Indal Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10507 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969018


 - 11 - 

© EBC Publishing Pvt Ltd 

Jayprakas Sahu v. Union of India, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10499 
Jogeshwar Rajwade v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 

SCC OnLine Chh 10489 
Jyoti Mishra v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10505 
Kanti Kumari Patel v. Brajesh Patel, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10491 
Kanya Kumari Karsh v. Bharat Lal Karsh, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 

10520 
Laxmikant Dwivedi v. State of Chhattisgarh, (Rajani Dubey, J.), 2025 SCC OnLine Chh 10485 
Maheshwar Nirmalkar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10508 
Manish Kumar Kurre v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10501 
Manoj Chourge v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10506 
Navneet Tiwari v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 10500 
Nehru Lal Saral v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Arvind Kumar Verma, J.), 2025 

SCC OnLine Chh 10521 
Nikhlesh Yadav Urf Niklesh Yadav v. State of Chhattisgarh, (Deepak Kumar Tiwari, J.), 2025 SCC 

OnLine Chh 10494 
Nisha Koshik v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 10490 
Omprakash Chandrakar v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Arvind Kumar Verma, 

J.), 2025 SCC OnLine Chh 10522 
Oriental Insurance Co. Ltd. v. Uddeshwari, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 

10496 
Prem Nirmalkar v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine 

Chh 10487 
Puranik Markande v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10514 
Radhika v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 10534 
Rajesh Mandhani v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10512 
Rajkumar Patel v. Geeta Patel, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10493 
Rakesh v. Abis Broiler (P) Ltd., (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 10498 
Ramkumar Sahu v. State Of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 10517 
Ramnarayan Kashyap v. Hasim Khan, (Radhakishan Agrawal, J.), 2025 SCC OnLine Chh 10483 
Rashmi Tigga v. State Of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 

10536 
Rupkunwar Nishad v. Pramod Singh, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 10495 
S.P. Tiwari v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 10531 
Shalini Gupta v. State Of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 

10533 
Shayam Shankar Raj (Dr.) v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 

2025 SCC OnLine Chh 10525 
Sheo Prasad v. SAIL, (Rajani Dubey and Amitendra Kishore Prasad, JJ.), 2025 SCC OnLine Chh 

10532 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969050


 - 12 - 

© EBC Publishing Pvt Ltd 

Sunil Kumar Agrawal v. Food Corpn. of India, (Ramesh Sinha, C.J. and Arvind Kumar Verma, J.), 
2025 SCC OnLine Chh 10518 

Suo Moto Public Interest Litigation v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta 
Guru, J.), 2025 SCC OnLine Chh 10530 

Sushila Tekam v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 
10535 

Tileshwari Salame v. Manik Salame, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10492 
Uma Lahare v. State Of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 10528 
Virendra Patle v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10511 
Vishal Kumar Gupta v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10502 

  
Delhi High Court   [21] 

Bahir Ahmed Ponnu v. State (NCT of Delhi), (Sanjeev Narula, J.), 2025 SCC OnLine Del 7921 
Dominos IP Holder LLC v. Domnics Pizza, (Saurabh Banerjee, J.), 2025 SCC OnLine Del 7905 
Dominos IP Holder LLC v. Domnics Pizza, (Tejas Karia, J.), 2025 SCC OnLine Del 7906 
Dr. Reddys Laboratories Ltd. v. Union of India, (Sachin Datta, J.), 2025 SCC OnLine Del 7909 
Gopal Kumar v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 7904 
Hari Catering Services v. Union of India, (Mini Pushkarna, J.), 2025 SCC OnLine Del 7914 
Jyoti Jain v. MCD, (Mini Pushkarna, J.), 2025 SCC OnLine Del 7910 
Rai Singh v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 7902 
Rashtriya Rajdhani Kshetra Tipahiya Chalak Union v. Union of India, (Mini Pushkarna, J.), 2025 

SCC OnLine Del 7908 
S.K. Singhal v. Union of India, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC OnLine Del 7918 
Satya Prakash Bagla v. State, (Anup Jairam Bhambhani, J.), 2025 SCC OnLine Del 7658 
Seema Devi v. Union of India, (Mini Pushkarna, J.), 2025 SCC OnLine Del 7913 
Shriram General Insurance Co Ltd. v. Nisha Sharma, (Prateek Jalan, J.), 2025 SCC OnLine Del 

7907 
Staff Selection Commission v. Dinesh Chandra, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC 

OnLine Del 7915 
Suicide Committed by Sushant Rohilla, Law Student of I.P. University, In re, (Prathiba M. Singh and 

Amit Sharma, JJ.), 2025 SCC OnLine Del 7920 
Taruna v. State, (Vivek Chaudhary and Manoj Jain, JJ.), 2025 SCC OnLine Del 7919 
Union of India v. Dilip Kumar Nanda, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC 

OnLine Del 7917 
Union of India v. GP Capt Musunuru Anuroop Kumar, (C. Hari Shankar and Om Prakash Shukla, 

JJ.), 2025 SCC OnLine Del 7912 
Union of India v. Laxman Singh, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC OnLine Del 7911 
V Balasubramanian v. Union of India, (Navin Chawla and Madhu Jain, JJ.), 2025 SCC OnLine Del 

7916 
Vikas v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 7903 

  

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969210


 - 13 - 

© EBC Publishing Pvt Ltd 

Gujarat High Court   [24] 
Abhishek v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 4800 
Arjunbhai Hurjibhai Baranda v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC 

OnLine Guj 4796 
Ashish v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 4787 
Bharatbhai v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 4805 
Darshakbhai Bharatbhai Joshi v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC 

OnLine Guj 4792 
Dharmeshbhai v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 4802 
Dimpleben v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 4801 
Firozbhai v. State, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 4789 
Gautam Chandubhai Thakar v. State of Gujarat, (Hasmukh D. Suthar, J.), 2025 SCC OnLine Guj 

4786 
Ghanshyambhai Ratibhai Barvaliya v. Khimajibhai Damjibhai Navadiya, (Devan M. Desai, J.), 2025 

SCC OnLine Guj 4784 
Gopiben Haridas Desani v. SBI, (M.B. Rathore, J.), 2025 SCC OnLine Guj 4785 
Irfanmiya Ibrahimmiya Shaikh v. State, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 

4791 
Jalambhai v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 4798 
Jayesh v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 4794 
Kamlesh v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 4799 
Ketanbhai v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 4803 
Krunalbhai v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 4806 
Laik Husen Basir Ahmed Ansari v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC 

OnLine Guj 4790 
Manishaben v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 4793 
Manishkumar v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 4797 
State of Gujarat v. Regal Scale Industries, (Gita Gopi, J.), 2024 SCC OnLine Guj 4445 
Sujitbhai v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 4804 
Sunil v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine Guj 4788 
Vishal Manubhai Patel v. State of Gujarat, (Ilesh J. Vora and P.M. Raval, JJ.), 2025 SCC OnLine 

Guj 4795 
  
Jharkhand High Court   [8] 

Bokaro Steel Plant v. Their Workman, (Tarlok Singh Chauhan, C.J.), 2025 SCC OnLine Jhar 3579 
Central Coalfields Ltd. v. Parbati Devi, (Tarlok Singh Chauhan, C.J. and Rajesh Shankar, J.), 2025 

SCC OnLine Jhar 3577 
Chaita Oraon v. Central Coalfields Ltd., (Tarlok Singh Chauhan, C.J. and Rajesh Shankar, J.), 2025 

SCC OnLine Jhar 3578 
Jharkhand Gramin Bank v. Concerned Workman, (Tarlok Singh Chauhan, C.J. and Rajesh Shankar, 

J.), 2025 SCC OnLine Jhar 3576 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969318


 - 14 - 

© EBC Publishing Pvt Ltd 

Mohd. Meraj v. State of Jharkhand, (Sujit Narayan Prasad and Arun Kumar Rai, JJ.), 2025 SCC 
OnLine Jhar 3573 

State of Jharkhand v. Kashi Prasad Gupta, (Tarlok Singh Chauhan, C.J. and Rajesh Shankar, J.), 
2025 SCC OnLine Jhar 3575 

State of Jharkhand v. Radhey Shyam Pandey, (Tarlok Singh Chauhan, C.J. and Rajesh Shankar, J.), 
2025 SCC OnLine Jhar 3574 

Union of India v. State of Jharkhand, (Tarlok Singh Chauhan, C.J. and Rajesh Shankar, J.), 2025 
SCC OnLine Jhar 3572 

  
Jammu and Kashmir High Court   [6] 

Abdul Qayoom v. State (UT of J&K), (Moksha Khajuria Kazmi, J.), 2025 SCC OnLine J&K 1066 
Ashok Kumar v. State (UT of J&K), (Moksha Khajuria Kazmi, J.), 2025 SCC OnLine J&K 1063 
Manoj Kumar v. State (UT of J&K), (Moksha Khajuria Kazmi, J.), 2025 SCC OnLine J&K 1065 
Puran Singh v. State (UT of J&K), (Moksha Khajuria Kazmi, J.), 2025 SCC OnLine J&K 1062 
Shahnaz Akhter v. State (UT of J&K), (Moksha Khajuria Kazmi, J.), 2025 SCC OnLine J&K 1064 
Unique Sanitation & Outsourcing Service v. State (UT of J&K), (Moksha Khajuria Kazmi, J.), 2025 

SCC OnLine J&K 1067 
  
Karnataka High Court   [1] 

Globaltech Enviro Experts (P) Ltd. v. Belagavi Smart City Ltd., (Suraj Govindaraj, J.), 2025 SCC 
OnLine Kar 20581 

  
Kerala High Court   [151] 

A.M. Subair v. State of Kerala, (Anil K. Narendran and Muralee Krishna S., JJ.), 2025 SCC OnLine 
Ker 11482 

Abdul Basith v. Commr. of Customs, (K. Babu, J.), 2025 SCC OnLine Ker 11434 
Abdul Kareem V.P. v. State of Kerala, (P.V. Kunhikrishnan, J.), 2025 SCC OnLine Ker 11519 
Abdul Salam K.A. v. Secretary, Eriyad Grama Panchayath, (Viju Abraham, J.), 2025 SCC OnLine 

Ker 11493 
Able Tom George v. Sanjay Behra, (Sushrut Arvind Dharmadhikari and P.M. Manoj, JJ.), 2025 

SCC OnLine Ker 11443 
Aboobacker Siddiq v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11406 
Adhithyan v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11423 
Adhun Dev v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11426 
Ajims M.M. v. Rafeek V.A., (Anil K. Narendran and Muralee Krishna S., JJ.), 2025 SCC OnLine Ker 

11484 
Alexander Francis v. Kadanad Service Coop. Bank Ltd., (Gopinath P., J.), 2025 SCC OnLine Ker 

11531 
Alvin Poulose v. Mahatma Gandhi University, (V.G. Arun, J.), 2025 SCC OnLine Ker 11518 
Amal Dev v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11417 
Ammed v. P. Mohanan, (A. Badharudeen, J.), 2025 SCC OnLine Ker 11463 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969367


 - 15 - 

© EBC Publishing Pvt Ltd 

Ananthu Chandran v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11388 
Anas S.M. v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11433 
Anas Thacham Kandy Kuniyil Aboonhi v. Union of India, (Mohammed Nias C.P., J.), 2025 SCC 

OnLine Ker 11497 
Anil Kumar C.S. v. Registrar of Coop. Societies, (Gopinath P., J.), 2025 SCC OnLine Ker 11501 
Anilkumar S. v. Travancore Devaswom Board, (Raja Vijayaraghavan V and P. Krishna Kumar, JJ.), 

2025 SCC OnLine Ker 11464 
Anver A. v. Raveendran Nair, (G. Girish, J.), 2025 SCC OnLine Ker 11453 
Arshida H. v. State of Kerala, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 11498 
Arun Andicot v. Union of India, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 11523 
Arun Babu v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11403 
Arun P.S v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11413 
Ashik Muhammed M.A. v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11394 
Austin Varghese v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11392 
Babu George v. Enforcement Directorate, (K. Babu, J.), 2025 SCC OnLine Ker 11437 
Babu v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11409 
Balakrishnan P.T. v. Rajeev Souparnika Ramakrishnan, (Gopinath P., J.), 2025 SCC OnLine Ker 

11440 
Benoy v. Trichur Urban Coop. Bank Ltd., (G. Girish, J.), 2025 SCC OnLine Ker 11460 
Benzy Martin v. State of Kerala, (V.G. Arun, J.), 2025 SCC OnLine Ker 11522 
Bibin M. Muhammed v. DM, Malappuram, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 

11491 
Biju v. Regional Passport Officer, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 11495 
Bindhu S. v. Kerala SEB Ltd., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 11500 
Bindu A. v. State of Kerala, (P.M. Manoj, J.), 2025 SCC OnLine Ker 11510 
Binoy C Antony v. State of Kerala, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 11508 
Bright Joseph v. Meera K., (P.V. Kunhikrishnan, J.), 2025 SCC OnLine Ker 11448 
Chandran v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 11462 
Chandran v. State, (G. Girish, J.), 2025 SCC OnLine Ker 11459 
Darvin Shiju v. P. Anilkumar, (Shoba Annamma Eapen, J.), 2025 SCC OnLine Ker 11468 
Dasan K.K. v. Kanippayyur Coop. Bank Ltd., (Gopinath P., J.), 2025 SCC OnLine Ker 11507 
Dipin K. Mohanan v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11401 
Dipu Francis v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11418 
Elayodath Amina v. Taluk Land Board, (C. Jayachandran, J.), 2025 SCC OnLine Ker 11525 
Eldhose Mathew v. RTA, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 11505 
Fahad V. v. Ummuhabeeba, (Sathish Ninan and P. Krishna Kumar, JJ.), 2025 SCC OnLine Ker 

11469 
Fathima K. v. Collector, (P.V. Kunhikrishnan, J.), 2025 SCC OnLine Ker 11515 
Felix Babu v. DM, Kollam, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 11509 
Gaganjana v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11419 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969352


 - 16 - 

© EBC Publishing Pvt Ltd 

Geetha B.S. (Dr.) v. K.P. Sudheer, (Sushrut Arvind Dharmadhikari and P.M. Manoj, JJ.), 2025 SCC 
OnLine Ker 11485 

Geetha Chandran v. Tahsildar, Kanayannur Taluk, (Viju Abraham, J.), 2025 SCC OnLine Ker 
11535 

George James v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 11455 
Gijosh v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11425 
Gireesh Nair v. State of Kerala, (C. Pratheep Kumar, J.), 2025 SCC OnLine Ker 11457 
Gomathy Nair v. Registrar of Coop. Societies, (N. Nagaresh, J.), 2025 SCC OnLine Ker 11475 
Harikrishnan v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11399 
Hotel Sixer v. State of Kerala, (Viju Abraham, J.), 2025 SCC OnLine Ker 11489 
J.C. Flowers Asset Reconstruction (P) Ltd. v. Benny M., (Basant Balaji, J.), 2025 SCC OnLine Ker 

11442 
Jewalmon Geogre v. RTA, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 11517 
Jibin Jacob v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11396 
Jibin P.C. v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11391 
Jimshi v. P.P. Baiju, (C. Pratheep Kumar, J.), 2025 SCC OnLine Ker 11470 
Jithesh Babu v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11428 
Jithesh M.P. v. Vennala Service Coop. Bank Ltd., (Gopinath P., J.), 2025 SCC OnLine Ker 11504 
Joby Dennis v. Venkateshpathy I.A.S., (Viju Abraham, J.), 2025 SCC OnLine Ker 11449 
Joe S. Pillai v. Pandalam Municipality, (P.V. Kunhikrishnan, J.), 2025 SCC OnLine Ker 11528 
Joshy MJ v. Collector, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 11512 
K. Sandhya v. K.K. Sivakumar, (Sathish Ninan and P. Krishna Kumar, JJ.), 2025 SCC OnLine Ker 

11473 
K.P. Mohanan v. Saju, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 11444 
Kannan S. v. Kerala Public Service Commission, (Anil K. Narendran and Muralee Krishna S., JJ.), 

2025 SCC OnLine Ker 11472 
Kerala Financial Corpn. v. Samkutty B., (Sushrut Arvind Dharmadhikari and Syam Kumar V.M., 

JJ.), 2025 SCC OnLine Ker 11480 
Kerala SRTC v. Bindu K.S., (Sushrut Arvind Dharmadhikari and Syam Kumar V.M., JJ.), 2025 

SCC OnLine Ker 11479 
Kizhakke Covilakam Trust v. Commr., (Raja Vijayaraghavan V and P. Krishna Kumar, JJ.), 2025 

SCC OnLine Ker 11520 
Kunhikrishnan Nair v. Land Revenue Commr., (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 

11511 
Kunjeedu v. Benny Sebastian, (P.V. Kunhikrishnan, J.), 2025 SCC OnLine Ker 11447 
Kunjhiraman Nair Parayil v. Transport Commr., (Viju Abraham, J.), 2025 SCC OnLine Ker 11486 
Linson Thomas v. K.K. Saju, (Viju Abraham, J.), 2025 SCC OnLine Ker 11441 
M.T. Johny v. State of Kerala, (Anil K. Narendran and Muralee Krishna S., JJ.), 2025 SCC OnLine 

Ker 11476 
Madhu A.R. v. Akhil Raj, (Shoba Annamma Eapen, J.), 2025 SCC OnLine Ker 11467 
Malabar Medical College Hospital & Research Centre v. Kerala University of Health Sciences 

MEDICAL, (Anil K. Narendran and Muralee Krishna S., JJ.), 2025 SCC OnLine Ker 11483 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969381


 - 17 - 

© EBC Publishing Pvt Ltd 

Manikandan K v. Prajith, (N. Nagaresh, J.), 2025 SCC OnLine Ker 11439 
Midhun Babu v. Passport Officer, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 11503 
Mohamed Fazil M. v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11429 
Mohd. Ali v. Federal Bank Ltd., (Sathish Ninan and P. Krishna Kumar, JJ.), 2025 SCC OnLine Ker 

11466 
Mohd. Anwar v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11400 
Mohd. Jaseel T. v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11421 
Mohd. Javad v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11411 
Mohd. Nisham V P v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11387 
Mohd. Salih v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11407 
Mohd. Shamnas v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11402 
Mohd. Thasneem v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11430 
Mohd. Yazeen v. State, (K. Babu, J.), 2025 SCC OnLine Ker 11432 
Mujeem Ebrahim v. Thiruvananthapuram City Corpn., (Viju Abraham, J.), 2025 SCC OnLine Ker 

11496 
Munnar Grama Panchayat v. Collector, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 11487 
Musthaffa K. v. State of Kerala, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 11513 
Mymoonath v. Prathapan S.P., (Viju Abraham, J.), 2025 SCC OnLine Ker 11446 
N.V. Chacko v. State, (N. Nagaresh, J.), 2025 SCC OnLine Ker 11492 
Nandakumar G. v. State of Kerala, (P.V. Kunhikrishnan, J.), 2025 SCC OnLine Ker 11506 
Nasif P.N. v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11414 
P. Muralidas v. J.A. Sivadas, (Johnson John, J.), 2025 SCC OnLine Ker 11450 
P. Ravichandran v. RTA, (Mohammed Nias C.P., J.), 2025 SCC OnLine Ker 11490 
Pradeep v. State of Kerala, (Viju Abraham, J.), 2025 SCC OnLine Ker 11529 
Prasanth v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11422 
Praseeth G. v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11404 
Praveen Lal v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11410 
Priyanka G. Das v. State of Kerala, (N. Nagaresh, J.), 2025 SCC OnLine Ker 11530 
Rajesh Kannan v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11385 
Ramakrishnan v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 11454 
Ramla v. Olavanna Grama Panchayath, (Viju Abraham, J.), 2025 SCC OnLine Ker 11534 
Ramsheed C.H. v. C.K. Abdul Khader Haji, (Anil K. Narendran and Muralee Krishna S., JJ.), 2025 

SCC OnLine Ker 11524 
Rathinamani v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11397 
Ravikumaran Pillai v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 11458 
Remya S. v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11436 
Roopak C. v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11389 
S. Jayasree v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11435 
Sabari Info Park (P) Ltd. v. Collector, (P.V. Kunhikrishnan, J.), 2025 SCC OnLine Ker 11526 
Sabari Info Park (P) Ltd. v. Collector, (P.V. Kunhikrishnan, J.), 2025 SCC OnLine Ker 11527 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969480


 - 18 - 

© EBC Publishing Pvt Ltd 

Sacheendran Nair v. State of Kerala, (P.V. Kunhikrishnan, J.), 2025 SCC OnLine Ker 11516 
Saithali S. v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11408 
Salin Somasundaran v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11431 
Santhosh K.S. v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11398 
Santhosh Kumar v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11415 
Satheesan v. State of Kerala, (G. Girish, J.), 2025 SCC OnLine Ker 11461 
Shabeer C. v. Govt. Dental College, (Viju Abraham, J.), 2025 SCC OnLine Ker 11488 
Shaji J. Kodankandath v. State of Kerala, (Viju Abraham, J.), 2025 SCC OnLine Ker 11494 
Shameer v. Engandiyur Farmer's Service Coop. Bank Ltd., (Gopinath P., J.), 2025 SCC OnLine Ker 

11502 
Shamlath S. v. State of Kerala, (P.V. Kunhikrishnan, J.), 2025 SCC OnLine Ker 11514 
Sijo v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11427 
Somanadhan M. v. State of Kerala, (C. Pratheep Kumar, J.), 2025 SCC OnLine Ker 11471 
Sonukumar v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11390 
Sooraj Sabu v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11386 
Sreekumar v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11416 
Sreekuttan v. State of Kerala, (Raja Vijayaraghavan V. and P. Krishna Kumar, JJ.), 2025 SCC 

OnLine Ker 11451 
State of Kerala v. Parimal Sahu, (A.K. Jayasankaran Nambiar and Jobin Sebastian, JJ.), 2025 SCC 

OnLine Ker 11465 
State of Kerala v. Sinija A.S., (Anil K. Narendran and Muralee Krishna S., JJ.), 2025 SCC OnLine 

Ker 11477 
State of Kerala v. Subramanian Namboothiri, (Raja Vijayaraghavan V and K.V. Jayakumar, JJ.), 

2025 SCC OnLine Ker 11452 
State of Kerala v. Sudhakaran P, (Sushrut Arvind Dharmadhikari and Syam Kumar V.M., JJ.), 

2025 SCC OnLine Ker 11474 
State of Kerala v. V. Mariamma, (Sushrut Arvind Dharmadhikari and Syam Kumar V.M., JJ.), 

2025 SCC OnLine Ker 11481 
Sulthan Hussain v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11424 
Suman Jutter v. Union of India, (K. Babu, J.), 2025 SCC OnLine Ker 11405 
Sumith v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11393 
Sunitha Shahul S.N. v. Prathapan S.P., (Viju Abraham, J.), 2025 SCC OnLine Ker 11445 
T.R. David v. Union of India, (Sushrut Arvind Dharmadhikari and Syam Kumar V.M., JJ.), 2025 

SCC OnLine Ker 11478 
Uttam Badaseth v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11412 
Varkey v. Teekoy Service Coop. Society Ltd., (Viju Abraham, J.), 2025 SCC OnLine Ker 11533 
Vellangallur Peoples Welfare Coop. Society Ltd. v. Union of India, (Ziyad Rahman A.A., J.), 2025 

SCC OnLine Ker 11532 
Vijayan K.P. v. Malabar Devaswom Board, (Raja Vijayaraghavan V and P. Krishna Kumar, JJ.), 

2025 SCC OnLine Ker 11521 
Vinod C Krishnan v. Union of India, (N. Nagaresh, J.), 2025 SCC OnLine Ker 11499 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969394


 - 19 - 

© EBC Publishing Pvt Ltd 

Vinod V.M. v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11438 
Vishnu Dev v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11420 
Vishnu M. v. State of Kerala, (K. Babu, J.), 2025 SCC OnLine Ker 11395 
Yakoob P. v. State of Kerala, (C. Pratheep Kumar, J.), 2025 SCC OnLine Ker 11456 

  
Madras High Court   [25] 

Bharathi v. Coimbatore Municipal Corpn., (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 
9417 

Cethar Hospital v. State, (G.R. Swaminathan, J.), 2025 SCC OnLine Mad 9414 
G. Vetriselvi v. Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 9424 
H & R Johnson Thozhilalargal Nala Sangam v. Commr. of Labour, (N. Mala, J.), 2025 SCC OnLine 

Mad 9422 
Halarathul Kuthuazia v. Inspector General of Registration, (Senthilkumar Ramamoorthy, J.), 2025 

SCC OnLine Mad 9416 
Jeyalakshmi v. RBI, (S. Srimathy, J.), 2023 SCC OnLine Mad 8863 
K. Joshua v. State, (Abdul Quddhose, J.), 2025 SCC OnLine Mad 9409 
K. Ravi v. Collector, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 9420 
Light Roofings Ltd. v. T.N. Sales Tax Appellate Tribunal, (S.M. Subramaniam and Mohammed 

Shaffiq, JJ.), 2025 SCC OnLine Mad 9408 
M. Periyasamy v. Regional Transport Officer, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 

9418 
Manickam v. Collector, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 9412 
Manikandan v. State, (A.D. Jagadish Chandira, J.), 2025 SCC OnLine Mad 9403 
Manikandan v. State, (Abdul Quddhose, J.), 2025 SCC OnLine Mad 9411 
P. Bhavani v. P. Rajeswari, (Dr R.N. Manjula, J.), 2025 SCC OnLine Mad 9407 
P. Sasikumar v. State, (V. Lakshminarayanan, J.), 2025 SCC OnLine Mad 9419 
P. Sundar v. State, (Abdul Quddhose, J.), 2025 SCC OnLine Mad 9410 
R. Kalanjiyam v. Thasildar, Marungapuri Taluk, (Senthilkumar Ramamoorthy, J.), 2025 SCC 

OnLine Mad 9413 
S. Paramasivan v. Collector, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine Mad 9415 
Stellar Developer v. Greater Chennai Corpn., (N. Mala, J.), 2025 SCC OnLine Mad 9423 
Suresh Bafna v. V. Mangayarkarasi Ammal, (R. Sakthivel, J.), 2025 SCC OnLine Mad 9402 
Thanjavur Consumers Coop. v. M. Gunasekaran, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 9421 
Veeyar Engineers & Contractors v. Southern Railway, (N. Anand Venkatesh, J.), 2025 SCC OnLine 

Mad 9404 
Veeyar Engineers & Contractors v. Southern Railway, (N. Anand Venkatesh, J.), 2025 SCC OnLine 

Mad 9405 
Veeyar Engineers & Contractors v. Southern Railway, (N. Anand Venkatesh, J.), 2025 SCC OnLine 

Mad 9406 
White SRL Unipersonale v. Rajesh Patel, (P.T. Asha, J.), 2023 SCC OnLine Mad 8862 

  

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969483


 - 20 - 

© EBC Publishing Pvt Ltd 

Manipur High Court   [1] 
Yumlembam Sanathoi v. State of Manipur, (M. Sundar, C.J. and A. Guneshwar Sharma, J.), 2025 

SCC OnLine Mani 615 
  
Madhya Pradesh High Court   [86] 

Ajvan Singh v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 7919 
Amjad Khan v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7878 
Ashish Kumar Bharke v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 7897 
Ashok Gurjar v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7873 
Ashraf Ali v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7858 
Babita Mewada v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 7931 
Babul Nath Dixit v. Union of India, (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 7913 
Betal v. State of M.P., (Amit Seth, J.), 2025 SCC OnLine MP 7908 
Bhagwat Prasad Mishra v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 7893 
Bhupendra v. Vijay, (Gajendra Singh, J.), 2025 SCC OnLine MP 7846 
Chandrabhan Parwari v. State of M.P., (Devnarayan Mishra, J.), 2025 SCC OnLine MP 7848 
Chirag Chaurasiya v. M.P. Cricket Assn., (Vishal Mishra, J.), 2025 SCC OnLine MP 7899 
Devendra Singh Kushwah v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 

7862 
Dilip Kumar Patil v. Water Resource Department, (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 

7909 
Dipak Prajapati v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7852 
Gambhir Singh v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 7889 
Ganesh Minocha v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7856 
Ganesh Rawat v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7849 
Ghanshyam Prasad Patanik v. State of M.P., (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 

SCC OnLine MP 7896 
Govind Meena v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7860 
Guddi Devi v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7872 
Jahid v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7850 
Janwed v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7867 
Jasmeen Kaur v. Transport Department, (Pranay Verma, J.), 2025 SCC OnLine MP 7904 
Kaluram Waghela v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 7905 
Kanahiyalal Suman v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7874 
Kanchedi Prasad Garg v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 7895 
Karunesh Dandotia v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 7923 
Kishore Singh v. Bhartiya Rashtriya Rajmarg Pradhikaran, (Vivek Rusia and Binod Kumar Dwivedi, 

JJ.), 2025 SCC OnLine MP 7914 
Krishan Kumar v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7880 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969543


 - 21 - 

© EBC Publishing Pvt Ltd 

LNJ Bhilwara HEG Lok Nyas v. CIT, (Sanjeev Sachdeva, C.J. and Vinay Saraf, J.), 2025 SCC 
OnLine MP 7901 

Madanlal Patidar v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 7911 
Mamta v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 7890 
Mangubai v. National Highways Authority of India, (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 

2025 SCC OnLine MP 7927 
Manoharlal v. National Highways Authority of India, (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 

2025 SCC OnLine MP 7916 
Matsodhyog Sahkari Samiti Maryadit v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 

7891 
Mohan Singh Baghel v. State of M.P., (Ashish Shroti, J.), 2025 SCC OnLine MP 7894 
Mohan Singh Yadav v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 7887 
Mukesh Banjara v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7875 
Narendra Ahirwar v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7877 
Neeraj Shivhare v. State of M.P., (Achal Kumar Paliwal, J.), 2025 SCC OnLine MP 7871 
Neeraj Singh v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7868 
Nitesh v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7857 
Omprakash Katare v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 7912 
Parul v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7883 
Phool Singh v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7870 
Prachi v. Collector, (Pranay Verma, J.), 2025 SCC OnLine MP 7920 
Prahalad Singh Chouhan v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 7888 
Praveen v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 7928 
Premier PVC Industry v. Betul Oil Ltd., (Deepak Khot, J.), 2025 SCC OnLine MP 7884 
Priyanka v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 7903 
Punit v. State of M.P., (Subodh Abhyankar, J.), 2025 SCC OnLine MP 7854 
Radheshyam Vendre v. State of M.P., (Devnarayan Mishra, J.), 2025 SCC OnLine MP 7853 
Radheshyam v. National Highways Authority of India, (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 

2025 SCC OnLine MP 7917 
Raghuvir Singh Atal v. State of M.P., (Anand Pathak and Pushpendra Yadav, JJ.), 2025 SCC OnLine 

MP 7907 
Rajendra Hathjhadhe v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 7918 
Rajendra Singh Yadav v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7861 
Rajendra Singh v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7879 
Rakesh Gurjar v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7855 
Rakesh Singh v. Indira Gandhi National Tribal University, (Vivek Jain, J.), 2025 SCC OnLine MP 

7886 
Ram Prakash Gupta v. State of M.P., (Ashish Shroti, J.), 2025 SCC OnLine MP 7892 
Ramvilas Gurjar v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7863 
Rashi Gupta (Dr.) v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 7921 
Ravi Raikwar v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7876 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969539


 - 22 - 

© EBC Publishing Pvt Ltd 

Rekha Tanwar v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 7910 
Reshma Chandwani v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 7902 
Rinku v. State of M.P., (Anand Pathak and Pushpendra Yadav, JJ.), 2025 SCC OnLine MP 7900 
Rishabh Jaiswal v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 7924 
Rishi Rajak v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7866 
Riyaz Khan v. State of M.P., (Ashish Shroti, J.), 2025 SCC OnLine MP 7922 
Rmaprassandhar Dwivedi v. State of M.P., (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 7898 
Rohit Rajak v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7864 
Rupali v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 7925 
Sanjay Lunawat v. State of M.P., (Vijay Kumar Shukla, J.), 2025 SCC OnLine MP 7906 
Sanju Singh v. State of M.P., (Rajesh Kumar Gupta, J.), 2025 SCC OnLine MP 7881 
Saroj Gurjar v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7869 
Shailu v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7865 
Sharad v. State of M.P., (Pranay Verma, J.), 2025 SCC OnLine MP 7929 
Sujaan Singh v. State of M.P., (Sanjeev S. Kalgaonkar, J.), 2025 SCC OnLine MP 7851 
Suraj Singh v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7882 
Swarnim Nagar v. Dr. Pallavi Joshi, (Alok Awasthi, J.), 2025 SCC OnLine MP 7885 
Umesh Porwal v. State of M.P., (Gajendra Singh, J.), 2025 SCC OnLine MP 7847 
Vijayant Singh Rathore v. State of M.P., (Amit Seth, J.), 2025 SCC OnLine MP 7915 
Vikas Yadav v. State of M.P., (Milind Ramesh Phadke, J.), 2025 SCC OnLine MP 7859 
X33 v. State of M.P., (Vishal Mishra, J.), 2025 SCC OnLine MP 7926 
X34 v. State of M.P., (Vivek Rusia and Binod Kumar Dwivedi, JJ.), 2025 SCC OnLine MP 7930 

  
Rajasthan High Court   [16] 

Asraf Khan v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5493 
Badrilal v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5502 
Dileep Kumar v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5492 
Gopal Lal v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5505 
Imran Khan Pathan v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 5496 
Jaspal Singh v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5499 
Manilal v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5497 
Mohit v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5498 
Phoola Singh v. Chand Singh, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 5490 
Prem Chand v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5494 
Rajbahadur Singh v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5503 
Ramesh Kumar v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5501 
Ravi Mandal v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5504 
Sandeep Singh v. State of Rajasthan, (Sandeep Shah, J.), 2025 SCC OnLine Raj 5500 
Shobhit Gupta (Dr.) v. Union of India, (Ashok Kumar Jain, J.), 2025 SCC OnLine Raj 5491 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969612


 - 23 - 

© EBC Publishing Pvt Ltd 

Vishnu v. State of Rajasthan, (Kuldeep Mathur, J.), 2025 SCC OnLine Raj 5495 
  
Telangana High Court   [1] 

A.P. Industrial Infrastructure Corpn. Ltd. v. NCC-IVRCL-SMC, (Moushumi Bhattacharya and 
Nagesh Bheemapaka, JJ.), 2024 SCC OnLine TS 4455 

  
Tripura High Court   [1] 

Chitta Ranjan Pal v. State of Tripura, (Biswajit Palit, J.), 2025 SCC OnLine Tri 650 
  
Armed Forces Tribunal   [795] 

A. Veh Gaurav v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3901 

Aditya Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3765 

Advika Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4048 

Aftab Alam v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3847 

Ajay Kumar Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3937 

Ajay Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3523 

Ajay Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4148 

Ajay Pratap Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4020 

Ajay Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3769 

Akhilesh Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3569 

Alka Bhadauria v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3772 

Amar Kishore v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3638 

Amar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3848 

Ambiya Khatoon v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3621 

Ambrish Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3973 

Amina Begum v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3981 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968444


 - 24 - 

© EBC Publishing Pvt Ltd 

Amit Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3780 

Amit Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3844 

Amit Sharma v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4003 

Amrendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3726 

Amrendra Thakur v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3882 

Anand Ballabh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3745 

Anand Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3920 

Anand Singh Ram Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3658 

Anand Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3741 

Anand Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4151 

Anand Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4029 

Anchal Thapa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4157 

Anil Krishna Rao v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3976 

Anil Kumar Chaturvedi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3789 

Anil Kumar Dubey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3643 

Anil Kumar Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3608 

Anil Kumar Sareen v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3805 

Anil Kumar Solanki v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3856 

Anil Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3623 

Anil Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3596 

Anil Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3530 

Anil Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3916 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968380


 - 25 - 

© EBC Publishing Pvt Ltd 

Anil Singh Chauhan v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3860 

Ankit Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4117 

Ankit Sharma v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4187 

Ankit Srivastava v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4300 

Anuj Kumar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3912 

Anuj Verma v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4068 

Anurag Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3595 

Aqeel Ahmad Ansari v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3778 

Archana Chouhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4178 

Arjun Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4168 

Arti v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3807 

Arun Kumar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3592 

Arun Prakash Trivedi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3614 

Arvind Kumar Mishra v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4213 

Arvind Kumar Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4270 

Arvind Kumar Sharma v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3825 

Arvind Kumar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3631 

Arvind Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3520 

Arvind Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4274 

Ash Mohammad Khan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3752 

Asha Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4204 

Asha Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4205 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968667


 - 26 - 

© EBC Publishing Pvt Ltd 

Asha Ram Arya v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4124 

Asha Ram v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3601 

Ashok Bajpai v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3883 

Ashok Dhanraj v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4189 

Ashok Kumar Pandey v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4180 

Ashok Kumar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3634 

Ashok Kumar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4062 

Ashok Kumar Tiwari v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4156 

Ashok Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4057 

Ashok Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3891 

Ashok Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4269 

Ashok Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4291 

Ashok Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4292 

Ashutosh Tewari v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3555 

Asoke Kumar Saha v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3629 

Atul Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4304 

Awadesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4107 

Awadh Kumar Yadav v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3664 

Awadhesh Kumar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3615 

Awadhesh Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4175 

Awdhesh Singh Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4064 

Azad Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3779 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968243


 - 27 - 

© EBC Publishing Pvt Ltd 

Azad Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4275 

B.P. Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3893 

Babban Yadav v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3633 

Babindra Chhetry v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3952 

Badri Nath Rai v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4150 

Bagish Kumar Bajpai v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3544 

Bahadur Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3906 

Bahadur Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3930 

Bahadur Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3579 

Baij Nath Dubey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3989 

Balesh Kumari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3992 

Balwant Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3550 

Barat Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4047 

Barkha Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3556 

Basanti Bhatt v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3811 

Basanti Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3672 

Basanti Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3727 

Basavanneppa Basappa Maled v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar 
Jain, Member (Administrative)), 2025 SCC OnLine AFT 3982 

Beena v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4158 

Beer Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3824 

Beerendra Pratap Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 3533 

Bhagat Bahadur v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4242 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968703


 - 28 - 

© EBC Publishing Pvt Ltd 

Bhagwati Prasad v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4229 

Bhaiya Rajesh Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3834 

Bhanu Pratap Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4119 

Bharamappa Hulloli v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3978 

Bharat Singh Dhapola v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3865 

Bhim Bahadur Rana v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4232 

Bhim Sen v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3828 

Bhim Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3674 

Bhim Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4095 

Bhola Prasad v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4098 

Bhupal Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4221 

Bhupendra Gavar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3909 

Bhupendra Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4198 

Bhupendra Singh Sirola v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3715 

Bhuwan Chand v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4145 

Bijay Kumar Sah v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3838 

Bijay Kumar Sah v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3839 

Bijendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3998 

Bijendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4231 

Bijoy Nath v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3994 

Bikram Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3957 

Bimal Kumar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4203 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968665


 - 29 - 

© EBC Publishing Pvt Ltd 

Bimla Devi v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3607 

Bir Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4038 

Bir Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4163 

Birender Singh Rawat v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4286 

Birendra Kumar Lakhera v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3671 

Birendra Pratap Tripathi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3926 

Birendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3575 

Birendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3804 

Birendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4016 

Birija Bhar Ram v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3561 

Bishnu Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3826 

Bittan Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3967 

Bittan Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4116 

Brahm Prakash Pandey v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4096 

Brij Bhushan Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3832 

Budhi Lal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4278 

Chakradhar Prasad Painuly v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3728 

Chanchal Ram v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4144 

Chandan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4237 

Chander Dev Ram Pasi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 4089 

Chandra Bali v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3539 

Chandra Deo Singh Yadav v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4026 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968489


 - 30 - 

© EBC Publishing Pvt Ltd 

Chandra Mani v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4246 

Chandra Shekhar Azad Gupta v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil 
Puri, Member (Administrative)), 2025 SCC OnLine AFT 4079 

Chandra Shekhar Singh Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and 
Sanjay Singh, Member (Administrative)), 2025 SCC OnLine AFT 4060 

Chandrama Ram v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3700 

Chaudhari Anand Lalji Bhai v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 4165 

Chhabi Nath Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4279 

Chij Maya v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3853 

Chij Maya v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3854 

Chintamani Jaiswal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3516 

Chintamani Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3927 

Dalbir Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4244 

Darshana Kumari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4023 

Darwan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4143 

Davinder Kaur v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4007 

Daya Kishan v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3737 

Daya Ram v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4106 

Deepak Prasad Tamta v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4091 

Deepak Singh Chouhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 4088 

Deo Narayan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3876 

Deoki Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3678 

Dev Narayan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4099 

Dev Narayan Thakur v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3878 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968342


 - 31 - 

© EBC Publishing Pvt Ltd 

Devendra Badola v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3820 

Devendra Kumar Verma v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4257 

Devendra Kumar Verma v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4258 

Devendra Kumar v. Chief of Army Staff, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3845 

Devendra Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3888 

Devendra Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3646 

Devendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3723 

Devendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3742 

Devendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4111 

Deveshwari Rana v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3928 

Devi Datt v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3905 

Devki Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3660 

Devre Yogesh Pandit v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4197 

Dhan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3731 

Dhananjay Chaubey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3877 

Dharam Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4200 

Dharamendra Singh Tomar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 3537 

Dharm Beer Pathak v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3814 

Dharmdeo Chauhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3531 

Dhirendar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4134 

Dhirendra Kumar Dixit v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4061 

Dhirendra Prasad Dwivedi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4298 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968759


 - 32 - 

© EBC Publishing Pvt Ltd 

Dhirendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3559 

Dhumal Ramdas Sakharam v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3960 

Digvijay Singh Raghava v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3836 

Digvijay Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4076 

Dil Kumari Malla v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4176 

Dilip Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3613 

Dinesh Chandra Singh Bisht v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3959 

Dinesh Chandra v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3747 

Diwan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3681 

Diwan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3686 

Dori Lal v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3738 

Durga Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3661 

Dushyant Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4063 

Elam Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4161 

Fatta Bahadur v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4235 

Gajendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4050 

Gambhir Singh Khanke v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 3975 

Ganesh Datt Pandey v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3565 

Ganesh Dutt v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3758 

Ganesh Prasad Rana v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3677 

Ganesh Prasad Rana v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4247 

Ganesh Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3749 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968213


 - 33 - 

© EBC Publishing Pvt Ltd 

Gangi Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3773 

Gaurav Kumar Yadav v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4022 

Geeta Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3809 

Geeta Thapa v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3806 

Ghallal Bhimrao Ashruba v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4071 

Ghanshyam v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4243 

Girish Chandra Mishra v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3649 

Girish Chandra Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4123 

Gopal Singh Rawat v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4238 

Gour Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4226 

Govind Ram v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4137 

Govind Singh Rawat v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3925 

Govindi Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4135 

Gunakara Giri v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3923 

Gunjan Kumar Jha v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3605 

Gursevak Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4037 

Gusain Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3740 

Gyan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4259 

Gyan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4260 

Gyanendra Sachan v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3997 

Hakim Singh v. Chief of Army Staff, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3553 

Har Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3889 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968353


 - 34 - 

© EBC Publishing Pvt Ltd 

Harendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4040 

Hari Ome v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4059 

Hari Pal Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3606 

Hari Prakash v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4015 

Hari Shankar Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3885 

Hariom Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4082 

Harish Chandra Shukla v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3566 

Harish Chandra Singh Rautela v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar 
Jain, Member (Administrative)), 2025 SCC OnLine AFT 3946 

Harish Chandra Singh Rautela v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar 
Jain, Member (Administrative)), 2025 SCC OnLine AFT 3947 

Harish Chandra v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3580 

Harish Gangwar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4132 

Harsh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3951 

Haruli Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3597 

Harwinder Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3843 

Hatkar Shantaram Pandurang v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar 
Jain, Member (Administrative)), 2025 SCC OnLine AFT 3945 

Hayat Singh Kalakoti v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3693 

Heera Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3813 

Hem Lata v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3964 

Heman Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3812 

Hemlata v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3753 

Him Kumari Gurung v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4169 

Himmat Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3712 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968176


 - 35 - 

© EBC Publishing Pvt Ltd 

Hriday Narayan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3542 

Hridyanand Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4112 

Hukam Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4272 

Inder Ram v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3695 

Inderjeet Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3703 

Indra Bahadur Basnet v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4225 

Indra Singh Dhami v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3799 

Indresh Kumar Chaudhari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4125 

Indu Manodi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3656 

Jackson Justin v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4067 

Jadeja Siddhraj Sinh Ranjit Sinh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and 
Anil Puri, Member (Administrative)), 2025 SCC OnLine AFT 3866 

Jagdish Chander v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3751 

Jagdish Prasad v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4239 

Jagdish Singh Rawat v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4212 

Jagdish Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3682 

Jagdish Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3683 

Jagdish Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4276 

Jagirman Rai v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3617 

Jagjeet Singh Rautela v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3706 

Jagjeet Singh Rautela v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3931 

Jagvir Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3626 

Jai Prakash v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3519 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967983


 - 36 - 

© EBC Publishing Pvt Ltd 

Jai Ram Gupta v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4188 

Jai Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4074 

Jai Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4075 

Jaipal Singh Bhandari v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3668 

Jairam v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4035 

Jaiswal Swapnil Rajendra v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3577 

Jaman Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3956 

Jang Bahadur Gurung v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4234 

Janki Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3808 

Janki Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3943 

Janki Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3944 

Jasbir Singh Phugat v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4301 

Jawahar Lal Mandal v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3554 

Jayanti Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4245 

Jaypal Singh Bhandari v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3667 

Jeet Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3736 

Jeewan Chandra v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3996 

Jitendra Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3803 

Jitendra Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3988 

Joy Das Gupta v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4017 

Jung Bahadur v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4070 

Jyotsan Solanki v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4018 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968481


 - 37 - 

© EBC Publishing Pvt Ltd 

Kailash Chand v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3604 

Kailash Chandra Bhatt v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 3837 

Kalawati Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4191 

Kamal Dixit v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3543 

Kamal Kishor Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3841 

Kamal Krishna Roy v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3557 

Kamaljeet Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3933 

Kamla Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4155 

Kant Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3858 

Kanti Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3619 

Kapil Deo Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3810 

Kapil Khandelwal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3900 

Kashi Chand v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3659 

Kausha Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3897 

Kaushal Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3540 

Kaushlendra Mishra v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3576 

Kavita Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4008 

Khar Patoo v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4094 

Khim Bahadur Khattri v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3850 

Khim Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3691 

Khim Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3692 

Khim Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3721 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968185


 - 38 - 

© EBC Publishing Pvt Ltd 

Khushi Ram v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3714 

Khyali Charan Joshi v. Chief of Army Staff, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3513 

Kishan Chand v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4160 

Kishan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3586 

Kishan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3587 

Kishan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3588 

Kishan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3589 

Kishan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3716 

Kishan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3590 

Kishna Nand v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3584 

Koshy P.R. v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3549 

Krashn Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3798 

Kripa Ram v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3534 

Kripal Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3697 

Krishan Kumar Shukla v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4294 

Krishna Bahadur Chetri v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4230 

Krishna Bihari Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4100 

Krishna Bihari Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4289 

Krishna Bihari Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4290 

Krishna Kumar Pandey v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4173 

Krishna Kumar Yadav v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3591 

Kshirod Sutar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3551 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968015


 - 39 - 

© EBC Publishing Pvt Ltd 

Kuldeep Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3705 

Kuldeep Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3929 

Kuldeep Thapa v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4223 

Kuldeep v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4034 

Kumar C.S. v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3527 

Kundal Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4109 

Kundan Singh Mehara v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3545 

Kundan Singh Mehta v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3948 

Kunwar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3968 

Kushal Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3730 

Kushal Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3907 

Lachham Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3680 

Lal Chandra v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3639 

Lal Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3662 

Lalan Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3762 

Laxman Singh v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3756 

Laxman Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3581 

Laxman Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3896 

Laxman Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4249 

Laxman Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4250 

Laxmi Kant Tiwari v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3541 

Leela Goswami v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3670 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968134


 - 40 - 

© EBC Publishing Pvt Ltd 

Lok Bahadur Gurung v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3840 

M. Shrivastava v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3831 

M.C. Joshi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3673 

Madan Mohan v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3783 

Madan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3816 

Madan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3817 

Madan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4141 

Madho Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4233 

Mahavir Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4265 

Mahavir Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4266 

Mahavir Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4267 

Mahendar Singh Rawat v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3666 

Mahendr Kumar Dwivedi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 4012 

Mahendra Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 4085 

Mahendra Mahto v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4019 

Mahendra Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4154 

Mahendra Singh Bhadauria v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4211 

Mahendra Singh Gurjar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3919 

Mahendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3538 

Mahesh Chandra Joshi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3720 

Mahesh Chandra Tripathi v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3999 

Mahesh Chandra v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3887 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968351


 - 41 - 

© EBC Publishing Pvt Ltd 

Mahipal Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3707 

Mahipal Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3904 

Makwana Hari Deva v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4199 

Man Singh Panwar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4097 

Mane Shivaji Ramchandra v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3827 

Mangal Singh Samant v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3722 

Manju Belwal v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3598 

Manoj Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4104 

Manoj Kumar Yadav v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4303 

Manoj Pal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3985 

Manoranjan Pd Sinha v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3764 

Mansi Bisht v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3874 

Manvendra Kumar Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3792 

Manver Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4208 

Manver Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4209 

Maya Tamang v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3801 

Mithlesh Kumar Yadav v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4133 

Mohan Chandra Joshi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3689 

Mohan Chandra Joshi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3690 

Mohan Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4224 

Mohan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3665 

Mohan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3724 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968188


 - 42 - 

© EBC Publishing Pvt Ltd 

Mohan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3743 

Mohan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4081 

Mohd. Laeek v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4273 

Mohd. Mukhtar Alam v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3890 

Mohd. Rashid v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3918 

Mohd. Shahab Alam v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3760 

Mukesh Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4295 

Munesh Singh Tomar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4164 

Munni Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3795 

Munni Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3977 

Murari Kumar Nayak v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3574 

Nagendra Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4171 

Nagendra Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4214 

Nagendra Parasad Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 3526 

Nagendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3535 

Naipal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3972 

Nakul Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4032 

Nandan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3954 

Nandi Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3821 

Nandi Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3822 

Narayan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4058 

Narayani Kumari Shahi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 3986 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968449


 - 43 - 

© EBC Publishing Pvt Ltd 

Narendra Kumar Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 4092 

Narendra Nath Rai v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3572 

Narendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3651 

Narendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4153 

Narendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3870 

Naresh Naudiyal v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3684 

Navdeep Choudhary v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3921 

Navdeep Gaur v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3735 

Naveen Chandra Mathpal v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3710 

Navin Chandra Tewari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4122 

Nem Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3873 

Nidhikant Dhyani v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3894 

Nidhikant Dhyani v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4264 

Nikhil Singh Tomar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3908 

Nisi Kumari v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3922 

Om Kumari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3796 

Om Prakash Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3525 

Om Prakash v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4284 

Omkari Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3547 

P.R. Kathuria v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3669 

Pakash Chandra v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3746 

Pandhare Kakaso Shamu v. Union of India, (Nandita Dubey, Member (Judicial) and Rasika Chaube, 
Member (Administrative)), 2025 SCC OnLine AFT 4288 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968749


 - 44 - 

© EBC Publishing Pvt Ltd 

Pankaj Ahuja v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4108 

Pankaj Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3829 

Pankaj Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3892 

Panna Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3910 

Paramhans Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4103 

Paras Nath Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4046 

Pareshwar Prasad v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3698 

Parhlad Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3622 

Parvindra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3585 

Parwati Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4248 

Phool Kumari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4251 

Pishte Ashish Balkrishna v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3782 

Pitam Singh v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3570 

Piush Kant v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3645 

Piyush Verma v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3984 

Poonam Choudhary v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3517 

Pooran Singh Dasila v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3582 

Prabha Shankar Mishra v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3786 

Prabhakar Prasad Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 3802 

Prabhakar Upadhyay v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4277 

Pradeep Pal v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3800 

Prahlad Singh Bhukhariya v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4297 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968758


 - 45 - 

© EBC Publishing Pvt Ltd 

Prajesh v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member (Administrative)), 
2025 SCC OnLine AFT 4183 

Prakash Karki v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4142 

Prakash Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3647 

Prakash Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3823 

Pramod Ranjan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3641 

Pranav Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3979 

Pratap Singh Chahar v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4129 

Pratap Singh Karmiyal v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3718 

Pratap Singh Karmiyal v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3719 

Praveen Kumar Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3603 

Praveen Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4066 

Pravesh Kumar Yadava v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3630 

Prem Kishor Chouhan v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4305 

Prem Kumar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4080 

Prem Lal v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3898 

Prem Lal v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3899 

Prem Singh Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4021 

Prem Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3679 

Prit Paul v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3532 

Punam Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4218 

Puran Singh Thapa v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4217 

Puran Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4219 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968680


 - 46 - 

© EBC Publishing Pvt Ltd 

Pushkar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3902 

Pushkar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4139 

Pushkar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4140 

Pushpendra Kumar Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil 
Puri, Member (Administrative)), 2025 SCC OnLine AFT 3768 

Puskar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4146 

Qadir Ali v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3833 

R. Pandian v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4113 

R. Srinivasan v. Union of India, (Anu Malhotra, Member (Judicial) and C.P. Mohanty, Member 
(Administrative)), 2025 SCC OnLine AFT 4287 

R.A. Khan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3950 

Rabi Sankar Debta v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3871 

Radha Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3881 

Radharaman Sharma v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3654 

Radhe Shyam Pal v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4054 

Radhey Krishna v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3653 

Radhey Shyam Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3635 

Ragendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4170 

Raghunandan Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3696 

Raghunath Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3895 

Raghuveer Mahar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3676 

Rahul Dev v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3609 

Rahul Dwivedi v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4110 

Rahul Sharma v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3903 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968367


 - 47 - 

© EBC Publishing Pvt Ltd 

Raj Dew Pathak v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3562 

Raj Kishore Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3849 

Raj Kishore Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4127 

Raj Kishore Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4128 

Raj Kishore v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4202 

Raj Kumar Lal v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3869 

Raj Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3884 

Raj Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3788 

Raj Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4285 

Rajan Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3734 

Rajani Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3560 

Rajani Kant Rai v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3974 

Rajeev Gupta v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4302 

Rajeev Kumar Rai v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3961 

Rajeev Kumar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4167 

Rajeev Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4077 

Rajeev Kushawah v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4084 

Rajeev Tomar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4114 

Rajeev Tomar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4115 

Rajender Singh Rawat v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4252 

Rajender Singh Rawat v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4253 

Rajendra Bahadur Singh v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4005 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968468


 - 48 - 

© EBC Publishing Pvt Ltd 

Rajendra Kumar Rawat v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3875 

Rajendra Maurya v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4027 

Rajendra Prasad Ray v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3953 

Rajendra Prasad v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3616 

Rajendra Singh Bisht v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4152 

Rajendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3675 

Rajendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3748 

Rajendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4041 

Rajendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4042 

Rajendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3610 

Rajendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3980 

Rajesh Kumar Gupta v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4306 

Rajesh Kumar Prajapati v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3797 

Rajesh Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3636 

Rajesh Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4004 

Rajesh Tandon v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3524 

Rajeshwari Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3702 

Rajwinder Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3548 

Rakesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4031 

Rakesh Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3663 

Ram Autar Kushwaha v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4051 

Ram Bahadur Chand v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4052 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968515


 - 49 - 

© EBC Publishing Pvt Ltd 

Ram Bharosa Yadav v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3564 

Ram Dulari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4194 

Ram Jivan Dixit v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3624 

Ram Kumar Mishra v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3830 

Ram Kumar Sah v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4241 

Ram Kumari Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3522 

Ram Lal Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3940 

Ram Laut Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4101 

Ram Murti v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3644 

Ram Narayan Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3863 

Ram Pal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3536 

Ram Prabesh Yadav v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4013 

Ram Prasad Ahirwar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4033 

Ram Sewak Yadawa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3776 

Ram Sewak Yadawa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3777 

Ram Sewak Yadawa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4268 

Ram Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3611 

Ram Surat Baitha v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3529 

Rama Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4201 

Rama Kant v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3642 

Rama Shankar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4172 

Ramagya Singh Kushwaha v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3578 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968042


 - 50 - 

© EBC Publishing Pvt Ltd 

Ramakant Vindhyachal Yadav v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4181 

Ramashankar Ram v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4308 

Ramawati Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4174 

Rambeer Rathor v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3514 

Ramesh Chandra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4196 

Ramesh Kumar Pal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4105 

Ramesh Kumar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3558 

Ramesh Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3864 

Ramesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3949 

Ramfer Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3600 

Ramji Prasad v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3602 

Rampal Singh Rawat v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3725 

Rampal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4102 

Ran Vijai Prasad v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3911 

Randheer Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3924 

Rani Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4024 

Ranjeet Singh Pundir v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3815 

Ranjit Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3955 

Ratnesh Kumar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3648 

Ravi Bhatt v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3732 

Ravi Bhushan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3781 

Ravi G. v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3717 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968181


 - 51 - 

© EBC Publishing Pvt Ltd 

Ravinder Singh v. Chief of Army Staff, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3767 

Ravindra Prakash Pandey v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4006 

Ravindra Singh v. Chief of Army Staff, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3568 

Ravindra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3851 

Ravindra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4282 

Reena Chaudhary v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4090 

Rekha Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3867 

Revati Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3879 

Revati Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3880 

Rinku Sharma v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4036 

Ris Manjoor Ali v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3969 

Rishi Pal Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4001 

Rudra Mani Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4281 

Rudra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4073 

Rup Ram Gurung v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4215 

S.K.S. Chauhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3704 

Sachin Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4118 

Sadhna Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4185 

Sagar Shahi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3744 

Sahil v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3917 

Sameer Bhadauria v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4039 

Samser Ali v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3599 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968063


 - 52 - 

© EBC Publishing Pvt Ltd 

Sandeep Bahadur Rana v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3818 

Sandeep Bahadur Rana v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3819 

Sandeep Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3852 

Sandeep Negi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4083 

Sandeep Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4162 

Sangram Singh Deora v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3754 

Sanjay Kumar Patel v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3652 

Sanjay Kumar Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4072 

Sanjay Kumar Srivastava v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4307 

Sanjay Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4254 

Sanjay Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4255 

Sanjay Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4126 

Sanjay Sethi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3552 

Sanjeet Sharma v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4184 

Sanjeev Kumar Tomar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3628 

Sanjeew Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4179 

Santosh Gurung v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4236 

Santosh Kumar Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4309 

Santosh Kumar Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4271 

Santosh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3774 

Santosh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3775 

Santosh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4065 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968527


 - 53 - 

© EBC Publishing Pvt Ltd 

Santosh Singh Adhikari v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3962 

Santosh Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3708 

Santosh Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3709 

Sarita Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3971 

Sateesh Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4220 

Satendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3965 

Satendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4159 

Satish Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3938 

Satya Prakash Gupta v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3987 

Satya Prakash Sahni v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4206 

Satya Ram Pal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3983 

Satyappa Magadum v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4182 

Satyavir Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4086 

Savitri Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4261 

Savitri Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4262 

Savitri Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4263 

Seema Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4055 

Seema Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4227 

Shabhu Nath Yadav v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3872 

Shailendra Bahadur Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4299 

Shailendra Kumar Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 3914 

Shailendra Sharma v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3868 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968332


 - 54 - 

© EBC Publishing Pvt Ltd 

Shakti Prasad v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4210 

Shakunti Chaturvedi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4120 

Shamsher Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3583 

Shankar Dutt Kalony v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4045 

Sharafat Minya v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3750 

Shashi Bhushan v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4000 

Shashi Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4025 

Shashi Mohan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4283 

Shekh Istak v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3793 

Sheo Balak Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3915 

Sheoraj Singh Sandhu v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3766 

Sher Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3794 

Shishpal Kankar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4195 

Shishu Pal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3640 

Shiv Hari Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4093 

Shiv Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3759 

Shiv Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3993 

Shiv Kumari Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3966 

Shiv Naresh Pal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3857 

Shiv Pratap Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4011 

Shiv Singh Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3757 

Shivam Singh Khatri v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3942 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968406


 - 55 - 

© EBC Publishing Pvt Ltd 

Shive Prakash v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3571 

Shyam Ji Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3650 

Shyam Lal Pal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3932 

Shyam Mani v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4121 

Shyam Ram v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3739 

Shyam Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3685 

Shyam Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3687 

Shyambir Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3771 

Siddhartha Srivastava v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3855 

Sidh Nath Singh v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3627 

Sigmn Sazid Ali v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4280 

Siya Dulari Kushwaha v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3991 

Sneha v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4078 

Sourav Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4002 

Subhash Chandra v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4009 

Subodh Kandwal v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3657 

Subrat Kumar Pal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3528 

Suchindra Dwivedee v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4069 

Sudama Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3785 

Sudhakar Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3995 

Sudhir Kumar Gupta v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 4190 

Sukhendra Singh Rathore v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 3625 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968089


 - 56 - 

© EBC Publishing Pvt Ltd 

Sumitra Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4177 

Sundaran Manohar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 3713 

Sundaran Manohar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 3770 

Suneel Kumar Rai v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4186 

Sunil Kumar Kharwar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4216 

Sunil Kumar Rai v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4166 

Surender Kumar Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3593 

Surender Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4043 

Surendra Kumar Rai v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3886 

Surendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3729 

Surendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3790 

Surendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3934 

Surendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3935 

Surendra Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4138 

Surendra Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3787 

Suresh Chandra Dumka v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4293 

Suresh Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3936 

Suresh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4130 

Susheela v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4030 

Susheela v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4056 

Sushil Kumar Ahlawat v. Chief of Army Staff, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3842 

Sutesh Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3755 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968219


 - 57 - 

© EBC Publishing Pvt Ltd 

Swami Satyanand Pandey v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3563 

Tara Chander Pandey v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4136 

Tara Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3939 

Tarkeshwar Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3546 

Tarun Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 4131 

Tej Bahadur Thapa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3573 

Tej Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3733 

Tejvir Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3620 

Tek Bahadur Rana v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4240 

Thakur Singh Bisht v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4149 

Than Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3688 

Tika Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4256 

Tribhuwan Kumar Dalakoti v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3958 

Uma Shankar Yagik v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3521 

Umesh Kumar Kushwaha v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3515 

Umesh Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3637 

Union of India v. Ravi Prakash Pandey, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4296 

Usha Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3655 

Uttam Ghosh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4010 

Uttam Narain Rai v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4087 

Uttam Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3711 

V.V. Prasad v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3784 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968248


 - 58 - 

© EBC Publishing Pvt Ltd 

Ved Prakash Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 4193 

Ved Prakash Upadhyay v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3846 

Vidya Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3791 

Vijay Pal Singh v. Chief of Army Staff, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4014 

Vijay Pal Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4222 

Vijendra Singh Joon v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3861 

Vikas Asthana v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3835 

Vikash Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3699 

Vikram Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3761 

Vimal Rawat v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3612 

Vinay Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3859 

Vinay Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4192 

Vindeshwari Prajapati v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4028 

Vinita Subba v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4147 

Vinod Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, 
Member (Administrative)), 2025 SCC OnLine AFT 3862 

Vinod Kumar v. Union of India, (Anil Kumar, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 4310 

Vinod Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3594 

Vinod v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3701 

Vinos Raj Rawat v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3941 

Vipin Chandra Bhatt v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 4044 

Virender Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3518 

Virendra Kumar Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 3963 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968427


 - 59 - 

© EBC Publishing Pvt Ltd 

Visha Devi v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3694 

Vishnu Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member 
(Administrative)), 2025 SCC OnLine AFT 3913 

Vitana Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member 
(Administrative)), 2025 SCC OnLine AFT 3618 

Yadvendra Pratap Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay 
Singh, Member (Administrative)), 2025 SCC OnLine AFT 4049 

Yahya Khan v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3632 

Yamuna Ram v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 3763 

Yashwant Singh v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, Member 
(Administrative)), 2025 SCC OnLine AFT 4228 

Yogender Singh Solanki v. Union of India, (Anil Kumar, Member (Judicial) and Atul Kumar Jain, 
Member (Administrative)), 2025 SCC OnLine AFT 3567 

Yogi P. Vishwakarma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, 
Member (Administrative)), 2025 SCC OnLine AFT 3990 

  
Central Administrative Tribunal   [4] 

Anita Yadav v. Managing Director, (Sanjeeva Kumar, Member (Administrative) and Ajay Pratap 
Singh, Member (Judicial)), 2025 SCC OnLine CAT 602 

DeepikaDeepika v. MCD, (Sanjeeva Kumar, Member (Administrative) and Ajay Pratap Singh, 
Member (Judicial)), 2025 SCC OnLine CAT 604 

Som Bir v. State (NCT of Delhi), (Dr Chhabilendra Roul, Member (Administrative) and Rajveer Singh 
Verma, Member (Judicial)), 2025 SCC OnLine CAT 603 

Suresh Chand v. State, (Dr Chhabilendra Roul, Member (Administrative) and Rajveer Singh Verma, 
Member (Judicial)), 2025 SCC OnLine CAT 601 

  
Customs Excise and Service Tax Appellate Tribunal   [19] 

Agricultural Product Producers & Traders Assn. v. Commr. (CGST), (M. Ajit Kumar, Member 
(Technical) and Ajayan T.V., Member (Judicial)), 2025 SCC OnLine CESTAT 3692 

B.A. International v. Commr. of Customs, (Dilip Gupta, President and P.V. Subba Rao, Member 
(Technical)), 2025 SCC OnLine CESTAT 3682 

Bharat Petroleum Corpn. Ltd. v. Commr. (CGST), (S.K. Mohanty, Member (Judicial) and M.M. 
Parthiban, Member (Technical)), 2025 SCC OnLine CESTAT 3689 

Cambata Aviation (P) Ltd. v. Commr. (CGST), (M. Ajit Kumar, Member (Technical) and Ajayan 
T.V., Member (Judicial)), 2025 SCC OnLine CESTAT 3693 

Continental Trading Co. v. Commr. of Customs, (Dilip Gupta, President and P.V. Subba Rao, 
Member (Technical)), 2025 SCC OnLine CESTAT 3683 

ECI Engineering & Construction Co. Ltd. v. Commr. of Central Tax, (A.K. Jyotishi, Member 
(Technical) and Angad Prasad, Member (Judicial)), 2025 SCC OnLine CESTAT 3690 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968990


 - 60 - 

© EBC Publishing Pvt Ltd 

Hindustan Petroleum Corpn. Ltd. v. CCE, (S.K. Mohanty, Member (Judicial) and M.M. Parthiban, 
Member (Technical)), 2025 SCC OnLine CESTAT 3688 

Hindustan Petroleum Corpn. Ltd. v. Commr. (CGST), (S.K. Mohanty, Member (Judicial) and M.M. 
Parthiban, Member (Technical)), 2025 SCC OnLine CESTAT 3687 

Leakless Gasket India (P) Ltd. v. Commr. of Customs, (Dilip Gupta, President and P.V. Subba Rao, 
Member (Technical)), 2025 SCC OnLine CESTAT 3685 

Link Well Electronics (P) Ltd. v. Commr. of Central Tax, (A.K. Jyotishi, Member (Technical) and 
Angad Prasad, Member (Judicial)), 2025 SCC OnLine CESTAT 3691 

M. Viswanathan v. Commissioner of GST & Central Excise, (P. Dinesha, Member (Judicial) and Vasa 
Seshagiri Rao, Member (Technical)), 2025 SCC OnLine CESTAT 3695 

Mahender Pal Singh v. Commr. of Customs, (Dilip Gupta, President and P.V. Subba Rao, Member 
(Technical)), 2025 SCC OnLine CESTAT 3680 

Manoj Arjun Gore v. Commr. of Customs, (P. Dinesha, Member (Judicial) and M. Ajit Kumar, 
Member (Technical)), 2025 SCC OnLine CESTAT 3686 

Mobile Dot Com v. CCE, (P.K. Choudhary, Member (Judicial)), 2025 SCC OnLine CESTAT 3697 
Mrinal Ojha v. Commr. of Customs, (S.V. Singh, Member (Technical)), 2025 SCC OnLine CESTAT 

3684 
Optimus Global Services Ltd. v. Commr. (CGST), (M. Ajit Kumar, Member (Technical) and Ajayan 

T.V., Member (Judicial)), 2025 SCC OnLine CESTAT 3694 
Rajesh Kumar Gupta v. CCE, (P.K. Choudhary, Member (Judicial)), 2025 SCC OnLine CESTAT 

3696 
Sify Technologies Ltd. v. Commr. (CGST), (P. Dinesha, Member (Judicial) and Vasa Seshagiri Rao, 

Member (Technical)), 2025 SCC OnLine CESTAT 3698 
Standard Consultants Ltd. v. Commr. of Customs, (A.K. Jyotishi, Member (Technical) and Angad 

Prasad, Member (Judicial)), 2025 SCC OnLine CESTAT 3681 
  
Debts Recovery Tribunal   [1] 

Shreepad Arun Khedekar v. Piramal Capital & Housing Finance Ltd., (Harish Kumar Kaushik, 
Presiding Officer), 2025 SCC OnLine DRT 21 

  
Income Tax Appellate Tribunal   [30] 

Akashdeep Cloth Centre v. CIT, (R.K. Panda, (Vice President) and Astha Chandra, Member 
(Judicial)), 2025 SCC OnLine ITAT 13109 

Alco Suppliers (P) Ltd. v. National Faceless Assessment Center, (Rajesh Kumar, (Accountant 
Member) and Pradip Kumar Choubey, Member (Judicial)), 2025 SCC OnLine ITAT 13108 

Caravan Corporate Management (P) Ltd. v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip 
Kumar Choubey, Member (Judicial)), 2025 SCC OnLine ITAT 13105 

Chandra Sekhar Ravula v. CIT, (Manjunatha G., (Accountant Member) and Ravish Sood, Member 
(Judicial)), 2025 SCC OnLine ITAT 13094 

Checkmate Facility & Electronic Solution (P) Ltd. v. CIT, (Annapurna Gupta, (Accountant 
Member) and Suchitra Kamble, Member (Judicial)), 2025 SCC OnLine ITAT 13087 

CIT v. Dr D.Y. Patil Unitech Society, (R.K. Panda, (Vice President) and Astha Chandra, Member 
(Judicial)), 2025 SCC OnLine ITAT 13102 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002968981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969303


 - 61 - 

© EBC Publishing Pvt Ltd 

CIT v. Kawatra Tent and caterers (P) Ltd., (Satbeer Singh Godara, Member (Judicial) and Avdhesh 
Kumar Mishra, (Accountant Member)), 2025 SCC OnLine ITAT 13096 

CIT v. Sanghvi Beauty and Technologies (P) Ltd., (Dr. Manish Borad, (Accountant Member) and 
Vinay Bhamore, Member (Judicial)), 2025 SCC OnLine ITAT 13106 

CPPGROUP Services Ltd. v. CIT, (Vikas Awasthy, Member (Judicial) and Brajesh Kumar Singh, 
(Accountant Member)), 2025 SCC OnLine ITAT 13111 

Dayspring Enterprises of India v. CIT, (Manjunatha G., (Accountant Member) and Ravish Sood, 
Member (Judicial)), 2025 SCC OnLine ITAT 13091 

Ganpati Infrastructure Development Co. Ltd. v. CIT, (S. Rifaur Rahman, (Accountant Member) and 
Sunil Kumar Singh, Member (Judicial)), 2025 SCC OnLine ITAT 13099 

Hyderabad Yadgiri Tollway (P) Ltd. v. CIT, (Suchitra Kamble, Member (Judicial) and Narendra 
Prasad Sinha, (Accountant Member)), 2025 SCC OnLine ITAT 13101 

Ispatam Metals v. CIT, (Sanjay Garg, Member (Judicial) and Annapurna Gupta, (Accountant 
Member)), 2025 SCC OnLine ITAT 13097 

Kalpanaben Vadilal Shah v. CIT, (Sanjay Garg, Member (Judicial) and Annapurna Gupta, 
(Accountant Member)), 2025 SCC OnLine ITAT 13088 

Karuturi Veera Venkata Ravi Prasad v. CIT, (Manjunatha G., (Accountant Member) and Ravish 
Sood, Member (Judicial)), 2025 SCC OnLine ITAT 13092 

Madhusudhan Reddy Lakkireddy v. CIT, (Ravish Sood, Member (Judicial) and Madhusudan Sawdia, 
(Accountant Member)), 2025 SCC OnLine ITAT 13085 

Manoj Suresh Tatooskar v. CIT, (Dr. Manish Borad, (Accountant Member)), 2025 SCC OnLine ITAT 
13104 

Matrix Automotive v. CIT, (Om Prakash Kant, (Accountant Member) and Anikesh Banerjee, 
Member (Judicial)), 2025 SCC OnLine ITAT 13095 

Mohd. Noorul Huda v. CIT, (Manjunatha G., (Accountant Member) and Ravish Sood, Member 
(Judicial)), 2025 SCC OnLine ITAT 13093 

Neo Seeds India (P) Ltd. v. CIT, (Ravish Sood, Member (Judicial) and Madhusudan Sawdia, 
(Accountant Member)), 2025 SCC OnLine ITAT 13086 

Nitin Dwarkadas Nyati v. CIT, (R.K. Panda, (Vice President) and Astha Chandra, Member 
(Judicial)), 2025 SCC OnLine ITAT 13100 

Prathiba Educational Society v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G., 
(Accountant Member)), 2025 SCC OnLine ITAT 13103 

Pravin Prakash Magar v. CIT, (Om Prakash Kant, (Accountant Member) and Anikesh Banerjee, 
Member (Judicial)), 2025 SCC OnLine ITAT 13098 

Primary Agricultural Coop. Society Ltd. v. CIT, (Ravish Sood, Member (Judicial) and Madhusudan 
Sawdia, (Accountant Member)), 2025 SCC OnLine ITAT 13113 

Sadhu Rama Krishnareddy v. CIT, (Ravish Sood, Member (Judicial) and Madhusudan Sawdia, 
(Accountant Member)), 2025 SCC OnLine ITAT 13089 

Sri Tirumala Estates v. CIT, (Manjunatha G., (Accountant Member) and Ravish Sood, Member 
(Judicial)), 2025 SCC OnLine ITAT 13090 

Techno Electric & Engineering Co. Ltd. v. CIT, (George Mathan, Member (Judicial) and Rajesh 
Kumar, (Accountant Member)), 2025 SCC OnLine ITAT 13110 

UOH Staff Coop. Credit Society Ltd. v. CIT, (Manjunatha G., (Accountant Member) and Ravish 
Sood, Member (Judicial)), 2025 SCC OnLine ITAT 13114 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969315


 - 62 - 

© EBC Publishing Pvt Ltd 

Victorymarvel Seeds India (P) Ltd. v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G., 
(Accountant Member)), 2025 SCC OnLine ITAT 13112 

Vivek Nathuram Gavhane v. CIT, (Dr. Manish Borad, (Accountant Member) and Vinay Bhamore, 
Member (Judicial)), 2025 SCC OnLine ITAT 13107 

  
National Company Law Tribunal   [14] 

Ashok Kumar Ayan Kumar v. Devvrat Rana, (Rammurti Kushawaha, Member (Judicial) and Man 
Mohan Gupta, Member (Technical)), 2025 SCC OnLine NCLT 5920 

Belair Logistics (P) Ltd. v. Registrar of Co., (Rammurti Kushawaha, Member (Judicial) and Man 
Mohan Gupta, Member (Technical)), 2025 SCC OnLine NCLT 5916 

Global Mega Ventures (P) Ltd., In re, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan 
Gupta, Member (Technical)), 2025 SCC OnLine NCLT 5925 

Meera Madhusudan Singh v. Devvrat Rana, (Mam Mohan Gupta, Member (Technical) and Rammurti 
Kushawaha, Member (Judicial)), 2025 SCC OnLine NCLT 5917 

PTC India Financial Services Ltd. v. Mahendra Kumar Agarwal, (Rammurti Kushawaha, Member 
(Judicial) and Man Mohan Gupta, Member (Technical)), 2025 SCC OnLine NCLT 5919 

Sangeeta Kushwah v. JSM Devcons (P) Ltd., (Brajendra Mani Tripathi, Member (Judicial) and Man 
Mohan Gupta, Member (Technical)), 2025 SCC OnLine NCLT 5926 

Santosh Kumar Jaiswal v. SBI, (Rammurti Kushawaha, Member (Judicial) and Yogendra Kumar 
Singh, Member (Technical)), 2025 SCC OnLine NCLT 5927 

Sarjan Realities (P) Ltd., In re, (Anil Raj Chellan, Member (Technical) and K.R. Saji Kumar, Member 
(Judicial)), 2025 SCC OnLine NCLT 5914 

Satish Kumar Kuna v. Hyderabad Securities & Enterprises Ltd., (Rammurti Kushawaha, Member 
(Judicial) and Man Mohan Gupta, Member (Technical)), 2025 SCC OnLine NCLT 5913 

Securities & Exchange Board of India v. IPE-NPV Insolvency Professionals (P) Ltd., (Anil Raj 
Chellan, Member (Technical) and K.R. Saji Kumar, Member (Judicial)), 2025 SCC OnLine 
NCLT 5921 

Tata Capital Ltd. v. Amit Agarwal, (Rammurti Kushawaha, Member (Judicial) and Yogendra Kumar 
Singh, Member (Technical)), 2025 SCC OnLine NCLT 5922 

Tata Capital Ltd. v. Sumit Agarwal, (Rammurti Kushawaha, Member (Judicial) and Yogendra Kumar 
Singh, Member (Technical)), 2025 SCC OnLine NCLT 5923 

Vistra ITCL (India) Ltd., In re, (Sunil Kumar Aggarwal, Member (Judicial) and Radhakrishna 
Sreepada, Member (Technical)), 2025 SCC OnLine NCLT 5915 

Yashvinder Pal v. Chaya Gupta, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan Gupta, 
Member (Technical)), 2025 SCC OnLine NCLT 5924 

  
National Green Tribunal   [1] 

RWA v. Union of India, (Prakash Shrivastava, Chairperson, DR A. Senthil Vel, Expert Member, 
Sudhir Kumar Chaturvedi, Expert Member and Dr Sujit Kumar Bajpayee, Expert Member), 2025 
SCC OnLine NGT 343 

  
Securities and Exchange Board of India   [3] 

Dilip Kumar Kanoria, In re, (Amit Kapoor, Adjudicating Officer), 2025 SCC OnLine SEBI-AO 111 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969651


 - 63 - 

© EBC Publishing Pvt Ltd 

Europlus One Realty (P) Ltd., In re, (Jai Sebastian, Adjudicating Officer), 2025 SCC OnLine SEBI-
AO 112 

Shankar Tukaram Vadatkar, In re, (Santosh Shukla, Quasi Judicial Authority), 2025 SCC OnLine 
SEBI-QJA 37 

  
Telecom Disputes Settlement and Appellate Tribunal   [1] 

Indiacast Media Distribution (P) Ltd. v. Home Television Network (P) Ltd., 2025 SCC OnLine 
TDSAT 1101 

  
Central Information Commission   [20] 

Abinash Panda v. CPIO, (Anandi Ramalingam, Information Commissioner), 2025 SCC OnLine CIC 
1521 

Amar Singh v. CPIO, (Anandi Ramalingam, Information Commissioner), 2025 SCC OnLine CIC 
1522 

Aryan Rampal v. PIO, (Vinod Kumar Tiwari, Information Commissioner), 2025 SCC OnLine CIC 
1516 

Ashok Golas v. PIO, (Vinod Kumar Tiwari, Information Commissioner), 2025 SCC OnLine CIC 1525 
Ashwani Dhingra v. PIO, (Vinod Kumar Tiwari, Information Commissioner), 2025 SCC OnLine CIC 

1532 
Deepak Gupta v. CPIO, (Anandi Ramalingam, Information Commissioner), 2025 SCC OnLine CIC 

1518 
Deepak Mishra v. CPIO, (Anandi Ramalingam, Information Commissioner), 2025 SCC OnLine CIC 

1515 
Gautam Prasad Vishwakarma v. PIO, (Vinod Kumar Tiwari, Information Commissioner), 2025 SCC 

OnLine CIC 1528 
K Srinivas Rao v. CPIO, (Anandi Ramalingam, Information Commissioner), 2025 SCC OnLine CIC 

1514 
Mukesh Kumar v. PIO, (Vinod Kumar Tiwari, Information Commissioner), 2025 SCC OnLine CIC 

1529 
Rajesh Kumar Singhal v. PIO, (Vinod Kumar Tiwari, Information Commissioner), 2025 SCC OnLine 

CIC 1533 
Ranju Kumari v. CPIO, (Anandi Ramalingam, Information Commissioner), 2025 SCC OnLine CIC 

1517 
Ravneet Singh Kamra v. CPIO, (Anandi Ramalingam, Information Commissioner), 2025 SCC 

OnLine CIC 1519 
Sameer Das v. CPIO, (Anandi Ramalingam, Information Commissioner), 2025 SCC OnLine CIC 

1520 
Sumit Mitra v. PIO, (Vinod Kumar Tiwari, Information Commissioner), 2025 SCC OnLine CIC 1531 
Summeeta Sharma v. PIO, (Vinod Kumar Tiwari, Information Commissioner), 2025 SCC OnLine 

CIC 1523 
Surya Prakash Agarwal v. PIO, (Vinod Kumar Tiwari, Information Commissioner), 2025 SCC 

OnLine CIC 1526 
Umesh Pal v. PIO, (Vinod Kumar Tiwari, Information Commissioner), 2025 SCC OnLine CIC 1527 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969066


 - 64 - 

© EBC Publishing Pvt Ltd 

Vijay Kumar Nair v. PIO, (Vinod Kumar Tiwari, Information Commissioner), 2025 SCC OnLine CIC 
1530 

Vipin Kumar Sehgal v. PIO, (Vinod Kumar Tiwari, Information Commissioner), 2025 SCC OnLine 
CIC 1524 

  
Central Rules   [8] 

Transhipment of Cargo to Nepal under Electronic Cargo Tracking System (Amendment) Regulations, 
2025 

Prasar Bharati (Broadcasting Corporation of India) Director General (Akashvani) and Director 
General (Doordarshan) Recruitment (Amendment) Regulations, 2025 

Coinage (Issue of Commemorative Coin on the occasion of completion of fifty years of NHPC 
Limited) Rules, 2025 

Ministry of Electronics and Information Technology, Standardisation, Testing and Quality 
Certification Directorate, Group ‘A’ (Scientific and Technical) Posts Recruitment Rules, 2025 

Sustainable Harnessing of Fisheries in the Exclusive Economic Zone Rules, 2025 
Companies (Meetings of Board and its Powers) Amendment Rules, 2025 
Coinage (Issue of Commemorative Coin on the occasion of commemoration of 150 years of ‘Vande 

Mataram’) Rules, 2025 
Ministry of Mines, Indian Bureau of Mines, Assistant Administrative Officer (Group ‘B’ post) 

Recruitment Rules, 2025 
  
Central Notifications   [8] 

Ministry of Finance [73/2025-Cust (NT) [Transhipment of Cargo to Nepal under Electronic Cargo 
Tracking System (Amendment) Regulations, 2025]] 

Ministry of Communications and Information Technology [Prasar Bharati (Broadcasting Corporation 
of India) Director General (Akashvani) and Director General (Doordarshan) Recruitment 
(Amendment) Regulations, 2025 F. No. N-10/001(6)/2015-PBRB] 

Ministry of Corporate Affairs [Companies (Meetings of Board and its Powers) Amendment Rules, 
2025 Noti. No. G.S.R. 811(E)] 

Ministry of Electronics and Information Technology [MeitY, Standardisation, Testing and Quality 
Certification Directorate, Group 'A' (Scientific and Technical) Posts Recruitment Rules, 2025 
Noti. No. G.S.R. 815(E)] 

Ministry of External Affairs [Sustainable Harnessing of Fisheries in the Exclusive Economic Zone 
Rules, 2025 Noti. No. G.S.R. 818(E)] 

Ministry of Finance [Coinage (Issue of Commemorative Coin) Rules, 2025 Noti. No. G.S.R. 817(E)] 
Ministry of Finance [Coinage (Issue of Commemorative Coin) Rules, 2025 Noti. No. G.S.R. 822(E)] 
Ministry of Mines [Ministry of Mines, Indian Bureau of Mines, Assistant Administrative Officer 

(Group 'B' post) Recruitment Rules, 2025 Noti. No. G.S.R. 803(E)] 

  

  
 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002969063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002967058


 - 65 - 

© EBC Publishing Pvt Ltd 

To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

                    

https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

